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JOINT COMMITTEE REPORT IN THE HON’BLE NGT MATTER O.A. NO. 107 OF
2023 (WZ) ON ISSUE RELATED TO ILLEGAL DUMPING OF SOLID WASTE IN
TALUKA NADIAD, DISTRICT KHEDA, GUJARAT

1. BACKGROUND

Hon’ble National Green Tribunal (NGT) Western Zone Bench, Pune passed an order in O.A. No.
107/2023 (WZ) dated 24/08/2023 in the matter of Pooja Hotchandani V/S Nadiad Municipality
& Others. Theissue isrelated to illega dumping of solid waste on various survey numbers of
village Kamla, Taluka Nadiad (Rural) District Kheda. Further, other violations of Solid Waste
Management Rules, 2016 like the site is not a designated landfill site as there is no authorization
granted by GPCB, no segregation and processing of solid waste, frequent fire incidences at dump

siteresulting in air pollution in the surrounding residential areas etc. are also mentioned.

To investigate the matter, Hon’ble NGT (W2Z) constituted a joint committee comprising one
member each from Gujarat Pollution Control Board (GPCB), Central Pollution Control Board
(CPCB), District Collector and Chief Officer Nadiad Municipality. The committee was directed
to conduct site visit and submit the fact finding report in the matter. The committee was aso
directed to assess the Environmental Damage Compensation (EDC) in accordance with the
principles laid down by the Hon’ble NGT in Original Application No. 606/2018. GPCB was
appointed as Nodal Agency of the said committee.

In accordance of above direction, a joint committee comprising of following officials carried out
the site visit in Nadiad on18" September, 2023.

1. Shri JM Bhoraniya, SDM, Nadiad (Representative of District Collector, Nadiad).

2. Dr.N. Semwa Scientist—C’, CPCB Regional Directorate, Vadodara.

3. Smt. V.M.Panhalkar, Regional Officer, GPCB, Nadiad.

4. Shri R. J. Hudad, Chief Officer, NadiadMunicipality.

The applicant was informed about the visit plan through e-mail and tel ephonic communication.

At the outset, a meeting of joint committee was conducted at GPCB, RO Nadiad office on
18/09/2023 at 10 Hrs. In this meeting issues raised by the applicant were discussed for better
understanding and planning for inspection in the matter. Subsequently, the committee members

reached at the site in question and carried out the detailed inspection.
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The applicant, Pooja Hotchandani, interacted with the committee members through video call.

Her representative, Mr. Rameshchandra Meghjibhai Patel was present at site and apprised about

the issue.

2. Observationsduring Site Visit

The observations of the committee are covered under two sections, i.e. information collected

from Nadiad Municipality on the subject matter and physical observations at site.

2.1 Information provided by Nadiad Municipality

1)

2)
3)

4)

Population of Nadiad Municipality area as per census 2011 is 2,18,095 and present
population is about 2,68,000.

Present solid waste generation of Nadiad Municipality is80 MT per day.

The land of survey numbers 49-1, 49-2, 50, 58, 59, 60, 61, 62, 64, 65, 66, 67, 68, 44
Paiki, 45 Paiki, 47 Paiki, 48 and 53, Kamla Village, Manjipura Road, Taluka Nadiad,
District Kheda which are mentioned in the order have been acquired by Nadiad
Municipality for the purpose of constructing a Sewage Treatment Plant (STP) in the year
1989. In addition, as per information submitted by Nadiad Municipality, survey nos. 43,
63, 104, 105/1, 105/2, 118 paiki 1, 118 paki 2, 119 are aso owned by Nadiad
Municipality. The said survey numbers are also part of dump site except survey number
119, where 51.26 MLD STP s constructed during 2015.

During 1995, Sewage Treatment Plant (based on oxidation pond treatment technology)
with associated pumping station were constructed on this land by utilizing the grant
received through World Bank. Further, it was decided in the Nadiad Municipality
General Board Resolution No. 90 dated 16/10/2003, that the remaining land (other than
used for oxidation pond based STP construction and pumping station) which is under
municipal ownership shall be used for solid waste management purposes. The officials of
Nadiad Municipality informed the committee that municipal solid waste disposal started
at this dump site from 2003. Thereafter, a new STP of 51.26 MLD capacity based on
Sequential Batch Reactor (SBR) treatment technology (an advance treatment technol ogy)
was constructed at survey number 119 of Kamla Village, Manjipura Road, Nadiad in the
year 2015. Copy of Information provided by Nadiad Municipaity is attached in

Annexure-|.
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6)

7)

8)

9)
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As per Detailed Project Report (DPR) prepared by the Nadiad Municipality for MSW
management, total area of the dump site is approximately 88110 sq. meters and solid
waste dump areais approximately 41916 sq. meters.

Dumping of solid waste continued on the above mentioned site till now. Nadiad
Municipality has done MoU with M/s. Dayacharan & Co., Delhi on 29/04/2023 for
scientific processing and disposal of all legacy waste. As per the MoU, the agency has to
dispose all the legacy waste by March-2024. Copy of MoU is attached as Annexure-l |.
As per the information provided by Nadiad Municipality, 2,30,956 Tons of legacy waste
is dumped a Kamla dump site till January 2022. DPR pages submitted by Nadiad
Municipality is attached as Annexure-111.

The Detailed Project Report for management of fresh municipal solid waste of Nadiad
Municipality has been approved by Technical Scrutiny committee, Regional
Commissioner of Municipality, Ahmedabad Zone. Representative of Nadiad
Municipality informed that administrative approval for the same will be obtained in next
15 days and subsequently tender will be floated.

Nadiad Municipality applied for authorization under SWM Rules, 2016 twice during
2020 but the same was not granted by GPCB. GPCB informed that the authorization was
rejected due to non-compliance of SWM Rules, 2016 by Nadiad Municipality.
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2.2 Site Observations

1) It was raining during the time of site visit causing muddy condition inside the dumping

area.

~ BiGPS Map Camera

' Manjipura Part, Gujarat, India
4 PVB2+7H4, Subhash Nagar, Manjipura Part, Nadiad, Gujarat 387002, India

. Google

2) Unsegregated municipal solid waste was observed dumped at the site situated at Kamla
Village, Manjipura Road, Taluka Nadiad. The waste is dumped in haphazard manner
within the site. Animals (cows) were also observed at dump site and on the approach road

sides where solid waste is dumped.

) i ,EGPS Map Camera
Manjipura Part, Gujarat, India
PVB2+7H4, Subhash Nagar, Manjipura Part, Nadiad, Gujarat 387002, India
% Lat 22.715872°
s Long 72.850432°
| 18/09/23 11:42 AM GMT +05:30

Google™

Heaps of unsegregated waste dumped at site
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& Google

.

T

Animalsinside the dump side

3) Nadiad Municipality has started the construction of the compound wall around the solid
waste disposal site and 600 meters length of compound wall has already been constructed
so far. Nadiad Municipality informed that Detailed Project Report (DPR) preparation for
construction of remaining compound wall (approximately 1500 Meters) is under progress
from the saving grant of Swachh Bharat Mission (SBM).
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5)
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Compound wall constructed in one part of dump site

As mentioned above at para 6 of General Observation, Nadiad Municipality has given the
work for scientific disposal of all legacy waste to M/s. Dayacharan & Company, Delhi
during April 2023. It was informed by Nadiad Municipality that due to monsoon season
and delay in getting electricity connection, bio-mining and bio-remediation work started
from 16" August 2023. So far 31,000 M T of legacy waste has been processed.

The remediation work was not in operation during site visit due to rain. Two numbers of
Trommel machines, two numbers of excavator machine and one Backhoe loader machine
were observed at the dump site. It isinformed that about 1000 MT waste can be processed
per day with the existing machineries. During visit, some segregated waste (three types of
separate heaps i.e. (i) C&D waste and inert materia (ii) plastic /paper/cloth/ wood etc.
containing waste and (iii) soil material were observed a site where the above sad
machineries are placed.
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e S B GPS Map Camera
Manjipura Part, Gujarat, India
_ oy PV82+7H4, Subhash Nagar, Manjipura Part, Nadiad, Gujarat 387002, India {+’
o Lat 22.715898°
| Long 72.850352°
' 2 AM GMT +05:30

Heaps of segregated waste components

1) The aeria distance of nearest residential area from the site starts at about 150 meters in
the North-East direction & some other residential areas are about 200 meters from the site.
Google image showing the dump site, 51.26 MLD STP and distances of residential areas

from the dump site is shown below.
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As mentioned above that it was raining during the site visit and hence fire in the dump site

was not observed, however mild smoke was observed at some places in the dump site.

3. CONCLUSION

1)

2)

3)

Various survey numbers of Kamla village, Nadiad mentioned in the order are owned by
Nadiad Municipality. This site was initialy acquired by Nadiad Municipality for the purpose
of providing STP (Oxidation Pond based) and its associated pumping station.

However, it was decided in the Nadiad Municipality General Board Resolution No. 90 dated
16/10/2003, that the remaining land (other than used for oxidation pond based STP and
pumping station) which is under municipal ownership shall be used for solid waste
management purposes. Thereafter, Nadiad Municipality started using the site for dumping of
municipal solid waste since 2003.

Unsegregated solid waste is observed at the dump site. Fire in the dump site was not
observed during visit due to rain, however mild smoke was observed at some places in the
dump site. Incidences of fire in dump sites are common phenomena and the same is
applicable for this dump site also. Further, incidences of fire and smoke from Nadiad dump
site is also reported by GPCB in the past and issued notices to Nadiad Municipality in this
regard from time to time. List of Show Cause notices issued by GPCB is attached as

Annexure—|V.
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5)

6)

7)
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Tota solid waste generation from Nadiad Municipality is about 80 MT/Day and the same is
being dumped at this Kamla village dump site. Present quantity of legacy waste is about
2,76,556 MT (As per DPR in January-2022, 2,30,956 MT + 45,600 MT (80 MT/Day for 19
monthsi.e 570 days = 570 X 80= 45,600 MT)).

Nadiad Municipality has awarded the work of legacy waste processing (Bio-mining /
Bioremediation) to M/s. Dayacharan & Company, Delhi on dtd. 29/04/2023 and as per the
MoU, agency hasto dispose al the legacy waste by March-2024.

Municipality has already obtained technical grant of Rs. 4.31 Cr for management of fresh
solid waste from Regiona Commissioner of Municipalities, Ahmedabad Zone and
administrative approval for the same will be granted soon. The work execution will start as
soon as the administrative approval is obtained.

This dump site is presently operated without valid Authorization from Gujarat Pollution
Control Board. Municipality will apply for Authorization with Time Bound Action Plan

after obtaining financial approval for management of fresh solid waste.
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4. ENVIRONMENTAL DAMAGE COMPENSATION (EDC)

» As per para 7 of the order dated 24.08.2023 in O.A. No. 107 of 2023 that “the joint
committee shall assess the Environmental Damage Compensation (EDC) in accordance with
the principals laid down by the Tribunal in the judgment delivered in O.A. No. 606/2018”.

» Para 25 mentioned about presentation filed by the Chief Secretary of Gujarat in Hon’ble
NGT on 23.02.2023 regarding Solid Waste Management and Sewage Management in the
State of Gujarat.

» Para 26, 65 and 67 of the order mentioned that based on the data of Solid Waste management
and Sewage Management for the state of Gujarat, an amount of Rs. 2100 crores (Rs. 2010
crores for sewage, Rs. 80 crores for legacy waste and Rs. 10 crores for continuing
unprocessed waste) be credited to a separate ring fenced account within a month for utilizing
for sewage and solid waste management under the supervision of Chief Secretary of Gujarat.

» As per the Conclusion about quantum of compensation of NGT order of O.A 606/2018 (In
respect of State of Maharashtra) dated 08/09/2022, NGT order of O.A 606/2018 (In respect
of State of West Bengal) dated 01/09/2022 and NGT order of O.A 606/2018 (In respect of
State of Gujarat) dated 23/02/2023, compensation is assessed @ Rs. 300 per MT (at which
approximate rate compensation has been awarded in OA No. 286/2022).

> Present legacy waste is approximately 2,76,556 MT as described in above caculation of
legacy waste on para 4 of Conclusion; hence EDC may be assessed as 300 X 2,76,556=
8,29,66,800 Rs.
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RECOMMENDATIONS

Nadiad Municipality to ensure that processing of legacy waste should be in accordance of
SWM Rules, 2016 and should be completed as per the given time frame i.e. by March, 2024.
Further, it should be ensured that the segregated components of solid waste are disposed in
environmentally sound manner.

Nadiad Municipality should start source segregation and material recovery facility for fresh
solid waste in order to deal with the fresh waste in accordance of SWM Rules, 2016.

Nadiad Municipality should take all measures to prevent fire incidences including emissions
of smoke at dump site.

The compound wall / fencing all around the dump site should be completed at the earliest.
Nadiad Municipality should obtain valid SWM authorization from the GPCB.

Dead animals / carcass should not be disposed along with MSW and its disposal should be

ensured in accordance of prescribed rules.

Date: 29/09/2023
Place: Nadiad

1. ShriJ.M Bhoraniya, SDM, Nadiad.

2. Dr. N. Semwal, Scientist—C’, CPCB, Vadodara. : M)@w\Q "

'4"_”.___’4—/‘7
el
3. Smt. V.M.Panhalkar, Regional Officer, GPCB, Nadiad. : \/:fY\'PmY\\
| 20/09] 23
4. ShriR.J. Hudad, Chief Officer, Nadiad Municipality. : g‘b\
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DETAILED REPORT OF NADIAD MUN636.ITY CORRESPOND TO HON’BLE NGT,
WESTERN ZONE BENCH,PUNE ORDER NO.107/2023(WZ) DT.24/08/2023

(1)
(2)
-0
4)

As stated in the order, the land of survey numbers 49-1, 49-2, 50, 58, 59, 60,
61, 62, 64, 65, 66, 67,68, 44 Paiki, 45 Paiki, 47 Paiki, 48 and 53. Kamla
Village, Nadiad Taluka, District Kheda Manjipura Road has been acquired by
Nadiad municipality in year 1989 for the purpose of constructing a sewage
treatment plant. At that time new pumping station, sewage treatment plant and
oxidation pond were constructed on this land in year 1995 by obtaining grant
from World Bank. Thereafter as per the Nadiad Municipality General board
Resolution No. 90 dated 16/10/2003, the land left over after the sewage
treatment plant has been constructed, which is under municipal ownership and
occupancy. It is resolved to decide to use the land for solid waste disposal and
management purposes. Existing STP of 51.26 MLD was constructed in year
2015. A copy of General board Resolution No.90 dated 16/10/2003, a copy of
7/12 for land ownership and a layout plan of land are attached.

At that time for the purpose of disposal and management of solid waste on this
land Nadiad Municipality obtained land authorization from GPCB. A copy of
which is enclosed herewith. Also an application has been made for obtaining
authorization by Nadiad Municipality on 27/05/2020 and 24/12/2020. But the
approval letter for that matter has not been received, a copy of which is
enclosed herewith.

There is few scattered isolated houses within 200 mt. of Kamla dump site but
no big residential colonies within 200 mt.

Population in Nadiad Municipality Area as per census 2011 is 2,18,095 &
present population is about 2,68,000. Door to door waste collection about 80
MT/Day is done daily by 33 vehicles to collect wet and dry waste separately.
Also, dustbins have been provided in all the properties of Nadiad Municipality
so that the citizens can collect the waste separately. Also for the processing of
fresh waste collected on daily basis detailed project report was prepared by
Nadiad municipality and sent to SBM office for primary approval on dt.
21/02/2023.after primary approval, for technical opinion and suggestions DPR
sent to executive engineer, road and building department, Kheda on dt.

03/06/2023. After getting technical opinion from executive engineer, road and




()

building department, Kheda on dt.21/07/2023 the above proposal has been sent
to Regional commissioner of municipalities, Ahmedabad zone on 21/08/2023
for technical and administrative approval. Pursuant to which it has been
decided to give approval for the above work in the technical committee
meeting at Regional commissioner of municipalities, Ahmedabad zone office
dated. 06/09/2023.

In-principle approval has been given by the Government from 02/07/2022 for
the disposal of approximately 2,30,956 tonnes of legacy waste lying at the
Kamla dumping side. According to which the DPR has been prepared for the
bio-remediation and bio-mining of legacy waste and sent to regional
commissioner of municipalities, Ahmedabad zone for technical and
administrative approval from 07/09/2022. Pursuant to which technical
approval for above work has been given by the executive engineer, regional
commissioner of municipalities, Ahmedabad zone vide letter
dated.07/10/2022.Also,through the letter dated 2/10/2022, regional
commissioner of municipalities, Ahmedabad zone has given an administrative
sanction of Rs. 12,70,25,800/- for the above work. further to state that the
scientific survey method used by Nadiad municipality for calculating the
quantity of legacy waste lying at Kamla dumping site is more accurate than
other methods. So, regional commissioner of municipalities, Ahmedabad zone
instructed all municipalities of Ahmedabad zone to follow scientific survey
method of Nadiad municipality for calculating quantity of legacy waste vide
lettér dated. 14/10/2022. For the above work after preparing tender draft paper
e-tender was published from 03/02/2023. But in first attempt only one agency
was qualified in scrutiny so further attempt (second attempt) of e-tendering
was made from 03/04/2023.among the qualified agency in second attempt, The
agency Dayacharan & co., Delhi has quoted lowest price, so work order has
been issued to Dayacharn & co., Delhi from 29/04/2023 for the above work.
Due to monsoon season and delay in getting electric connection, biomining
and bioremediation work has been started by the agency from 16/08/2023. So
far, a total of 31000 tonnes of Legacy waste has been processed. The above

work will be completed by March 2024. A copy of the detailed report is
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NADIAD MUNICIPALITY :-
w28l NGT, Western Zone, Bench Pune «{l Origin-' Application No. 107/2023 (WZ) «ll $IR

Al.¥/0¢/2023 <l Notice olletdell AUSUE.

DOCUMENTS ATTACH =D LIST

SR.NO DOCUMENT DESCRIPTION REMARKS
1 LAND RECORD PAPERS AND LATEST MAP FOR OWNERSHIP
AND PURPOSE OF
LAND
2 NADIAD MUNICIPALITY GENERAL BOARD RE-OLUTION NO.90 | GENERAL BOARD
DATE 16/10/2003 RESOLUTION FOR
Y SWM
) 3 GPCB AUTHORIZATION DATE 11/01/2012 -
4 NADIAD MUNICIPALITY AUTHORIZATION RENC / APPLICATION | -
DATED 27/05/2020 AND 24/12/2020
5 NADIAD MUNICIPALITY SWM ANNUAL REPOR|T DATE _
06/09/2022
6 FRESH WASTE TRETEMENT PLANT APPROVE DOCUMENTS | AS PER
GOVERNMENT
GUIDELINES
7 SCIENTIFIC DISPOSAL OF LEGACY WASTE TF: TEMENT AS PER
PROJECT GOVERNMENT APPROVAL PAPERS GOVERNMENT
GUIDELINES
8 COMPOUND WALL CONSTRUCTION REPORT 600 MT. WORK
COMPLETED
REMAINING
WORK IS UNDER
PROCESS
9 WORK ORDER AND AGREEMENT OF LEGAC' WASTE WORK IN
TENDER APPROVED AGENCY - DAYA CHARA! AND COMPANY | PROGRESS
K NEW DELHI
10 HON'BLE NGT PRINCIPAL BATCH,NEW DELHI O' DER FOR EDC OF
NO.606/2018 DT.23/02/2023 GUJARAT
: MUNICIPALITIES

-

e Chief Of]figer by
Nadiad Municipality
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-: Details of land of Kamala Dump site :-

Survey No.

Land document

Purpose of land

43

Copy of 7/12

For under ground
drainage scheme of
Nadiad Municipality

63

Copy of 7/12

For under ground
drainage scheme of
Nadiad Municipality

104

Copy of 7/12

For under ground
drainage scheme of
Nadiad Municipality

105/1

Copy of 7/12

For under ground
drainage scheme of
Nadiad Municipality

105/2

Copy of 7/12

For under ground
drainage scheme of
Nadiad Municipality

118 paiki 1

Copy of 7/12

For under ground
drainage scheme of
Nadiad Municipality

118 paiki 2

Copy of 7/12

For under ground
drainage scheme of
Nadiad Municipality

119

Copy of 7/12

For under ground
drainage scheme of
Nadiad Municipality
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@ UM =AMl Aol - 9 <l [Eatdl
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** The information provided online is updated. and no physical visit is required for this information,
For additional information you may visit respective office.

* d1.12/10/2010 12:09:43 «{l Reauldul
District (®ed)) Taluka (g8l Village (31H)
wsi asleie Uy syl

UPIN (Unique Property Identification Number)

11608061001050001

Land Details (%-lstef] (Qa1dl)

Total Area (H.Are.SqMt) (§& &4s0 -804

daudadl: Total Assessment Rs. (§8 1512 ¥, ) -
0.00 Tenura (AriIUSIR) : Hs1l usd
Land Use (¥Hleiedl Gualay) : oflet Wil

Nama of farm (W] «tlM) : —

Other Details (flMisd) : -

Ownership Details (uitdtiaedl (@2dl)

Wil dwz | fAga | olly et dent vitdelz

sl |
09K, 1000, T¥RL, 2114,

1084,1148,1303.19 2L, 14, 101,800,

Survey/ Block Number (32d/
w5 «fti2)

WA

Boja and Other Rights Details {0il% 3ie oilon &5 =il [Gatdl)
ol w4 ol 58 <l ([aldl

263 | 040y | ffd wae] A2z dloge| HIZRI0Y)
siduias pegaz ol 2ndz wWidloy

(Eopy clos (@i ssluiieRead)

* w T aildy wnilael Eordl poe viuedl e 4R ¥ B B HrilaiR 456 adll s Wiad <&l

1 [Gotell w3 516 wst auiziedl wifddl Aaadd dlu dl ¥ A Hiadsiz 537 wieal sdsez sddledl dub sadl.
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3 UM AYell dolz - 3 «l @adl

« w sl perfda wailetell (@il goet wiivell 22 42 ¥ B B Aetiuz 458 adlE d@am] 20198 «dl.
il (@1l 243 A6 vt auiziedl wilEdl daadl &lu dl 2 A Hivgde 538 siedl sa st sA80e)l us sedl,

** The information provided onfine is updated, and no physical visit is required for this information.
For additional information you may visit respective office.

* dL12/10/2010 12:09:43 «| Reildxl
| District (®edl) Taluka (rilgs]) Village (11M) Survey/ Block Number (M2d/
| st ASlBiE 2y sy uelly eiz)
qoU
UPIN (Unique Property Identification Number)
11608061001050002
Land Datalls (wil«te{l [@214l)
Total Area (H.Are,SqMt) (58 8250 oufodel
Sl : Total Assessment Rs. (§8 BiS12 . ) :
0,00 Tenure (RriUsI1R): uesidl usdr
Land Use (%¥letefl Guaila) : sl usdz
Name of farm (Wds] #1M) - =
Other Details (Zlu150) : -
Ownership Datails (bidtiedl [@atdl) Boja and Other Rights Details (6l el oflon &8s «il (daidl)
uidl ddelz | @40 | ily Aol dett wiidei sl wA ol &5 <[l @aidl
ullsl2 |
104%, 1100,
0% 2101,2200, 2283,
03 | oLoLy | £.8Y sped 223 Al HiZ(210Y)

stfuigs giegz 1l mde wudy

GLERARAGLTE]
Adlule(ze3)

» wid] saiide anilee] [Ca1dl ssct viuell Mt 12 % D Bol ArtiarR stse ol Neiami viasl sél.
Bl (Al 23 516 wat ayrziefl iR Aaad] §ld dl f A Midddet: s34 vieal s@s22 53816 Hud 524),
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J ) UM =tyell wiolR - 8 of] @ad)

* udl seilda walleell [Gotdl poct viuell 33 32 ¥ B BA Arti o158 47T A diadl «él.
{ it @il w3l 516 uat auiaiel HiEd Anadl Qu dl R A uladerz 523 seal sAszz s 20ub s,

** The information provided online is updated, and no physical visit is required for this information.
For additional information you may visit respective office.

* 1. 12/10/2010 12:08:47 ofl (Rei(d¥l
District (34l Taluka (€51} Viliage (31M) Survey/ Block Number (32
st aslane AU Mgy uals eiui?)
19z 1414
UPIN (Unigue Property Identification Number)
11608061001180001
Land Details (Wi{l=i«{l (@314l
Total Area (H.Are.SqMt) (56 8l=ts0 OnlYl
doudaibll): Total Assessment R, (58 BU5R 2=, ) ¢
0,00 Tenure (MrllUsR) : Hastdl usdx
Land Use {w{leefl Gualay) : vl gl
Naime of farm (W s «lld) : —
Other Detaits (S15l) : C
Ownership Detalls (witdsizedl [@adl) Beja and Other Rights Detalls (il 244 oflon s #{l [@udl)
il Aoi | RAaga | efly o1l det vildelz ol wiel ol sas ol [@atedl
wllslz |
9900,1201, 124U, 1468, 19%8,
19 %, 1090, AUre, 2901,2283,
03 | BgyLete | LU afate] 222 agell HI2(210%)

siduias peEae Al ands 2uda

(aoyy dde [Qout

ASlalE(R83)

« wi@l ealda wllotell @l 5ot il Mt MR % D BA HellalR 56 Tl ainl viad 48l
it @il i3l 516w il wilEdl Anad] Sl dl B A vidadez s34 siaar sdser sl Aud s,
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3 ALM =tdetl sfo1 - @ <l [Eadl

= wl enlde walleiell @Al s5e Bl W1 M2 % D Bel Arilctiz «1sq adll il suad €l
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** The information provided online is updated, and no physical visit Is required for this inf ati
For additicnal information you may visit respective office.

* 1.12/10/2010 12:00:47 <l (Raifdad

District (Wedl) Taluka (Alg45]) Village (311M) Survey/ Block Number (¥2/

ulst atslas Ay Hwyu odls «fur)
e Q812

UPIN (Unigue Property Identification Number)

11608061001180002

Land Details (9iletedl [@nell)

Total Area (H.Are.SqMt.) (58 8450 0LA-Y

S22l ; Total Assessment Rs, (56 BUS12 3, ] ¢

0,00 Tenure (MIM&12) : Hasidl usd

Land Use (letell Guailay) : Hasldl usd

Name of farm (Wdas «1}) : -—

Other Detalis (Z1s) : =

Ownership Details (blldsizell [@o1dl) Boja and Other Rights Details (0il9 249 oflan &5 «{l Eadl)
Bilct Aoi | fAsm | ofly A del vidsl2 ollm e oflm S5 «l [@adl
L5132 |
150%, 2108,

1623, 2111.2200, 3233,

203 | 014 | 6,13 ajre] A2z Aol HI2(R30%)
sifuies peg Al vl

[y s [yl
ASlae(2203)

* wiel eailde walletell @A) sort vituell w21 M2 % D BA Heticll2 A5 adll H@ian wiqdl «1dl,
it @il w3 616 v amiziell HifEdl Anad) lu dl | A viMadeiz 539 vaar sdsez sl dus sdl.

** The inf ion provided online |s updated, and no physical visitis
For additional information you may visit respective office.
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) N Al o - 8 o] (@3l

* udl sa(da wafleted] @l g5e Biiull M2 42 ¥ B 9 HrllaR 454 8T aail wiqs) &l
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** The Information provided online Is updated, and no physical visit is required for this information,
For additional information you may visit respective office.

* Al 12/10/2010 12:09:47 «(l Reildal

District (2esil) Taluka (d1g3]) Village (31iM) Survey/ Block Number (22d/
vist adiuie any sismyal oalls doiR)
e

UPIN (Unique Property Identification Number)

11608061001180000
Land Detalls (¥ {l=t+{l [@4l)
Total Area (H.Are.SqMt) (54 8250 LHURE
gaudaill) : Total Assessment Rs. (38 1512 2, ) :
0,00 Tenure (AUSIR) ; sl usdr
Land Use (%il«i={l Guylay): A1l ysdz
Name of farm (Wel2e] «llM) : i
Other Details (flM12]) : -
Ownership Detalls (Wldsizeil (@) Boja and Other Rights Detaifs ({191 31+ oilon &8s of] [Gatdl)
widi ol | Aapa | “ly doti) det Widsiz il e oilm @5 ol [@atel
Bisi |
109€ 1209 120 9339 YKL L A5 200,
1ol T¥CL, 210 2200 3283,
203 | 1-wU-EL | 5o aptef x2¢ lovel 42104

sifuias a2 gl s vy

(e s (Qeqia
ASiulls(2283)

* wid] calide wiletedl (@tell saet vitusfl W UR ¥ D A Aruz stz adls al wiad &),
uil (@1l 23 516 uRl auiid] 1] Aaad] Sl d) B A Hinadeiz s34 suaql sdsez sAdl) dub sadl,
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Government of Gujarat il
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Certificate of Stamp Duty Bt
‘ oL
.g i
Certificate No. 2 : e S
L\v\ it % /\M * ' .c,:&aa 3\3 g
Cariificate Issued Date. J108-May-2023 03:04 PM v ; iy %® {«» § )
Account Reference (F/ gjelimpt0/NADIAD/ GIKD "2 o0 & £
e & S it s oG zg § /v.
Linique Doc. Reference SUBIN-GJG_JEL!MP‘I )4 470382054V il % v
Burchased by ; JA‘} KUMAR VOGESHWAR ’: . :m:ﬂ %i"
Description of Documel . I;’?\'r’@ioié;é('g-a;),Agjiee‘nﬁént - Coﬁs{ on / Development./ : Ll
: ' Sale'/ Transfer (Imm. Property) o B §
¢ 3 L ; g o ®u gv
Description FQF! WORK AGREEMENT “, %’
Consideration Price'(RS)  © 0. | ' i |
RS (zero): | |
First Party DAYA CHARAN AND COMPANY'

NAGA%EALIKAg P?iADlﬁ'\D

v@féf‘i‘é r:‘% \‘f% e 0

 DAYA CHARAN AND COMPANY

Segond Party |

Stamp Duty Paid By

Stamp Duty Amount(Rs.) © 1000, ‘
(One Thousand only)

5]

For DAYA'_GP ARAN & CO.

&

%

%}. &(&’i o 3 o~ : “ :
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A Statutory Alert: . £ ; A i i ek
1. The authenticity «f this Stamp cartificate should.l; nwshicilestanp cony or sing e-Stame Moblle :
uther 1 o voriilod 81 ‘wunv sheil LG 5 s
2 é:g : [“f'hfancy .hs the dotas’: on this Certificate and se svailxble :n l;ft. ;ﬂ:ﬂ@' ?%‘ébﬂg‘;\‘l“?’;@?& 'if!%g‘!'l:i*” S an
] ; 0 onus U CN&FWU the leguimacy is on the uswry of the curtfails, ‘ ’ '
3. In case of any diseranancy ploass nfore e Compatant Authory |
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bl

Company Janak Puri,New Delli thereinafier called “the Bidder) of the second part.

i
|
s
¥
+ Contract Agreement o
‘this agreement, made the agh day of june 2023, between the Chief Officer HNadiad |
sfunicipality (Hereinafter called az "the Authority") of the one-part M/S. Daya Charan & é'-
1 o Wiiereas the Authority is desirous that the Bidder execute “Legacy work management solution :
o S " - 4 2 i 3 < o e - 4 1
& e p p 1 % 200 = K X = 10~ Dumping site,
iw&@: NOT CE ”'ﬁM i for Nodiad nagarpalika by Bio-remediation and Bio-mining process at Kamla ping

Naudind” (hereinafter calfed “the Works™) and the Authority has accepted the Bid by the Bidder

for the exceution and completion of such Works and the remedying of any defects therein, at a

; act price of Rs. 12,44,85,284,00
. omv};z‘ N

. o £3

Q2 OW TiJl AGREEMENT WITNESSETH as follows:

wun ) : X .

e DisAgreement, words and expression shall have the same meanings as are respectively

% to them in the Conditions of Contract hereinafter referred to, and they shall be deemed
1o form and be read and construed as part of this Agreement.

et of Gds ostamp certificale can be verlfled gy

rectempoom, Steck  Helding  moblle  application
2 Gt ’% saiding Beanohf Contre (the details of whicid ®

« The O

Py shipiion

st 8o

“E¥tan

o1 v steckhoiding com).

« any siteration to this certficate rendors i invalid and would
constitute & criming! offence.

2. In consideration of the payments to be made by the Authority to the Bidder as hereinafter
mentioned, the Bidder hereby covenants with the Authority to execute and complete the Works
and remedy any defects therein in conformity in all aspects with the provisions of the Contract.

«  Hingly contact Stock Helding Branch/ Centre In case of discrepancy,

«  For informotion related to o<Stamping you may write to us on

;:im tmf& i estamp.ahmedabad@stockholding.com or visit our %m:}mrity hereby covenants to pay the Bidder in consideration of the execution and
RNt tf*‘“’cmrrpﬁtion of the Works and (he remedying the defects wherein the Contract Price or such other

1
iy as‘yﬁy’ become payable under the provisions of the Contract at the times and in the manner

E75 eseribed by the Contract.
= ‘%ﬁi@d y the Contrac
s pasis®

Bt

4. Price quated by The Bidder is inclusive of all taxes and The Bidder will not claim any taxes
from Authority.

5, The following documents shall be deemed to form and be read and construed as part of this
Agreement, viz.: : :

% 1] L 1]

HMHRNA 22 AU RReR wWaleu B w3 A%EEl 3l oA D
WO veed Ay Rt
Bos w2 Wulb s3aL

i. Letter of Acceptance;

e e ol o ii. Notice Inviting Bid;

£33 g Huf ool s ) jii. Bid Document issued by the Nadiad Municipality and its subsequent amendments and

corrigendum

esmmpahmedabw@smc i ( ~
@stockholding.com uz ¢ ]

it O 52 weey wayd] |

| ‘ : ]

e e~ i

@"«.\ L SN 0
3 &g“xu{_&w e e )

H

(3 Scanned with OKEN Scanner



v pidder's Bids

i conditions of contract (includi

- icluding all Conditi

: onditions of Cont
ract);

v Spccii'mm'mns;

e Drawings and Site Map;

m\ ;4;; .
{, ;m f\“‘* other document listed in the Condition of Contract forming part of the contract

,lnv\bllm,

! }f)’iw ins,t before written.

v\ } g
Signed, Sealed by the said

{ to be executed the day and

Bs whereof the parties thereto have caused this Agreemen

In the presence of:

_/chierofficer
phadtorA A dpa ey

Chief Officer, Nadiad Municibdl

P . %Bmd'mg Signature of
T Ty, o TN
oo Simggi, fo &"94&) B

s >y
D!ziJMIBmdmg Slgnature of authorize representative of M/S. Daya

DAGARTE- ,:/
o Db

Signature of witness(councillor of Nadiad Municipality) (1),...

an & Company

lor of Nadiad Municipality)

Signature of witness(council

%"*‘a %,

Bayg -
g W
& e 1

M e S

&* "1‘*%

(¥ scanned with OKEN Scanner
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TOUIRTE NUMDLR
7J50 021 063

Procure|

Aerpexve T

Page | of 2

654

Welcome o (mProcure Tender Management System

)

B )

Archivod {
Doshboard LCdit Proflle D5ta Logout

Easy Links :lSeJeCK,“Lf{lk»";;‘w e @Eﬂ

Good Afternoon,, CM.Gowdhl | [ Nadlad Munlcipality ]

“ render Consolidated Detalls

NIT/Tender Oatalls - 5841607

ration / Department Name @

Cirgle/Division

IFE No / Tender Notice No
Narne of Project

Name of Work

Eotimated Contract Value(INR)

Period OF Completion

Maodae of Tender
Tender Curreney Type
Tender Currency Settings

Scrtivrm / Jeint Menture

Bid Document Fee / Bid Processing Fees !

s}

Bid Processing Fee Payable To ¢

Bid Se
Bld Cecurity/EMD In Favour Of/Remarks :
Tender Dates

urnent Gownloading Start Date

cument Downloading End Date
Bid Meeting

rre Bld Meeting Opening Date

Last Date & Time for Receipt of Bids

Eid Valldity period

Remarks:

Other Details

Officer Inviting Bids :

B Authority

APshvww nprocure.com/asp/tmsy2/ViewPTC.as
| P

urity/EMD/Proposal Securlty (INR) @

Note: All Dates are In dd/mm/yyyy hr:min as per Indlan Standard Time (IST)

View BOQ Detalls

NAGARPALIKA (ALL NAGARPALIKA GUJARAT)

Nadlad Munlclpality

Eng. / SWM / Legacy Waste / 2022-2023

Solid Waste Management — Swachh Bharat Mission Urban 2.0

Legacy work management solutlon for Nadiad Nagarpalika by Blo-
remedlation and Blo-mining process at Kamla Dumping site, Nadiad,

127,025,800.00
( twelve lcrorcﬁ seventy lacs twenty flve thousand elght hundred only )

12 Months

Open

Single

Indian Rupee(INR)

Not Applicable

Not Applicable

State Governments & UT
Works

Sanitory Work

18000
( eighteen thousand only )

Chief Officer, NADIAD NAGARPALIKA, NADIAD

Rs. 3,810,774.00
( thirty elght lacs ten thousand seven hundred seventy four only )

Chlef Officer, NADIAD NAGARPALIKA, NADIAD

03/04/2023 16:39:00 onwards
18/04/2023 18:00:00

Yes (Offline)

10/04/2023 11:00:00 onwards
18/04/2023 18:00:00

180 Days

Envelope 1. EMD and Tender fee Envelope 2: Tender documents along with
all necessary credentlal asked in tender, duly slgned and stamped by
authorized Person of bidder, Envelope 3 : Contains envelope 1 and 2 Only by
RPAD or Speed post Chief Officer, Nadiad Nagarpalika ("Sardar Udhyan”,
Opp. Old Collector Office), Nadlad- 387001, Gujarat, Last Date of Physical
Document Submission Dt.2 1/04/2023, up to 18.00 hrs.

Chief Officer, Nadiad Munlcipality
Chlef Officer, Nadlad Municlpality 2

03-Mar-23

(& Scanned with OKEN Scanner
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Nadiad Municipality

Nadiad Municipality — :  (0268) 2551376/77 Nadiad Municipality
Fax No. ¢ (0268) 2551378 Sardar Udhyan,
E-mail * nadladmuniclpality@yahoo.com NADIAD-387001.
Website * www.nadladmunicipality.com Dist : KHEDA.
e M

Letter Nojg/zz.s /23 / 2 Y Dt.29/04/2023

- WORK ORDER
To,

Daya Charan & Company

D-2/96, Janak Puri,

New Delhi— 110058,

E-mail ID : info@zerowasterecycler.com

Subject :- Tender ID : 584160 (n) procure : Selection of Agency for Legacy
work management solution for Nadiad Municipality by Bio
Remediation and Bio- mining process and scientific copping at
Kamla Dump site, Nadiad. L 411 oll6ld.

el

Gulsd Rwa vi-ad eguddly 3 2usl] ey Gyalsd 51 2v82 Ha A Feil
UL EALRL 29 SR 203 Slollse SLs3A-2 2 2oflsel ollsell wsiaell 53l 2ius] Slsyiez
{19, 2Bl UL sl SR A S el vildain »de, % Yool Gusd gl
vlell%d 254 3L, 12,90,24, ¢00/— -l A 2L ¢uidl 3. 1R,%%, ROE[—AAA D, ¥ o2 '
5] 2Ud B 2 af A HAA| Bei—o 3] 57U, 53 el 2 glla gsn ERCLLHL e

A 234l oL Rewoirl w2 reluml 4] 2esal Al Yol sl g
2Ud ¢,

did AU

& AR -

L5 QY 3qm) —
A Wual qaye RLRUESL, Asl2le,
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Ao d e s
e % e

el iy g 3oouwl|  Iedu alow thuad
e [y W sani werell ogaq | Aoiudemgurapganl wlly
{_ SARDAR SAROVAR NARMADA NIGAM LIMITED T‘a,} A il B, 1 Rl S50 AalL A8
F (A Wholly owned Govt.of Gujarat undertaking) \ : :

Works Under the Sardar Sarovar Narmads Nigam Lid,,
Gandhinagar .

Y ,
e 2y
Tender Notice No.01 of 2023-24 (RFP)

: - AL sl auest R surlasa sudl RIRARLA eiadl

() Nameofwork: Consultancy Services far Providing Teeh-] |3 sreivacr «&cﬂi&éau I el el ittt 513 Birtairal] sl

Eicszjl Asg’.ismnce\?l Plagni?‘% and Management Cell nt Q;{q ofl 2152 200 {3+ due o ), N2 ¢2(3) Yogti BN Ly

Surdar varNa { . ; = N &

(ii) Estimated Cost : Re, 41 66 Lo Ltz " 1A ¥ et MR AUl At o s g wliag
(iil) Last Date/Time of online bid submission: 21/04/2023 up aiSell ot 2l el Y4 Yl tet Bl A A splens

to 18,00 Hrs. Al wudd el el oAda D uRi add] Rei-o 4l agn Glatad. .

TAULTLL Mo MW e WNEY B ML TRy LR f ~ =%

‘Mv’{}{r&s wk{lt‘g:j.:ugi, Al oot A 12 3. 13l qﬁﬂf‘m

- f H }
For Rirlher detuils pless Vs v sl siletd] sl A 2 s2eunl sy sl ol aun dig avg |
httpsAny ,,;snm‘ﬁpm e 0\::1»«\(@ ‘ wlataet gt -ll g siell e srenle Pl wigane aelll ud |
IN ;JZM \ srf gl A dueonl GuFa Auml wsiall Wi ool s
s muqz}l L BULOUL MUYAL sl A v.tgwg €l el 2o vitd 0
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Detafled Project Report (DPR) For Processing & Disposal of Legacy Waste In Nadiad Town

The following arc Total cost estimated for the project as per SBM-U 2.0. Operational

Guideline,

Table 17: Summary of Cost Estimates for Nadiad Kamla Dump Stic

Sr.

Description of Work

Quantity In

MT

Unit rate
as per

- SBM -U

2.0

Total estimated
Project Cost

The works required for scdentific dump
site reclamation through Bio-mining of
legacy waste/ un processed municipal
solid waste, Resource Recovery

and Rejects Disposal at waste dumpsite in
junisdiction of Nadiad Nagarpalika
which indudes-

A) Biomining/ Excavation of complele
mixed
MSW from the dumpsite which

underwent
biological and physical degradation.

B) Resource recavery by using suilable
mechanical sieving machine or any other
suitable equipment / method, segregating,
sorting, retrieving recoverable malerials,
storing, selling, diverting for recycling etc.

C) Rejects disposal / Backfilling of reject at
Suitable area sithin 10 Kilomelres from

the site.

2,30,956.00

R 550.00

12,70,25,800.00

43.

MARS[GREEN; T

Source: Proposed by the consultant

It is proposed to implement the project within 5-6 months (excluding monsoon Pcriod)- _FOf
timely completion of the project, it is required to install 2 tronu;u:l scrccn.wxlh required
vehicles and cquipments. Further it is proposed to develop plantation works in baen lard

parallel to the railway track.
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Detailed Project Report (DPR)

For Processing & Disposal of Legacy Waste

in Nadiad Town

Submitted To

. . , Nadiad Municipality
* Nadiad Nagar pallka P.0. Box-8, Nagar Seva Sadan,
F.Q.Box- 8, Nzgar Seva Sadan Nr. Sardar Udhyan , Nadiad - Dicl: Kneda. NI'. Sardar Udhyan, Nadlad - DiSt. Kheda
P- 0268 - 2551376/77/78
E: nadiadmunicipality@yahoo.com

Submitted By

MaRS GREENTECH INFRA VENTURES

Unit of
MaRS Planning & Engineering Services Pvt. Ltd.

#309, “ARISTA”, Sindhu Bhavan Road,
Off SG Highway, Bodakdev,

Ahmedabad - 380 059. Gujarat (INDIA)
T: (079) 2970 2258 / +91 942 74 84 942

E: marsgreentech@gmail.com

PG IR A S

REVISION 0
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Detailed Project Report (DPR) For Processing & Disposal of Legacy Waste in Nadiad Town

Detailed Project Report (DPR)
Name of Project :- | Processing & Disposal of Legacy Waste
at existing dumpsite in Nadiad Town

-|~2.30 Lakh Metric Ton
- | ~ 4 Months

Estimated Legacy Waste
Estimated Time of
Completion

Estimated Project Cost - | Rs.1270.25 Lakh

e

|

[ ars

echni

Unit of
MaRS Planning & Engineering Services Pvt. Ltd.
#309, “ARISTA”, Sindhu Bhavan Road,
Off SG Highway, Bodakdev,
Ahmedabad - 380 059. Gujarat (INDIA)
T: (079) 2970 2258 / +91 942 74 84 942

E: marsgreentech@gmail.com

Disclaimer ,
This report is prepared on the basic data produced, analysed and obtained from the secondary

sources like CDP, DPR, site visit and consultation with the stakeholder & ULB Officials.
Every effort has been taken to check the accuracy of the data source however this cannot be
construed as fully reliable. The objective of the report is to firm up the policy level decision

making for the project. However, MaRS Greentech infra ventures cannot be held responsible
for the decision taken solely based on this report.
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DRAWING NAME
CONTOUR MAP
NOTES
All Dimensions are In Melers
Scale: NTS
CLIENT
— Nadlad Nagarpalika
Nagar Seva Sadan,
Nr, Sardar Udhyan,
. ] . Nadlad 387001Dlst. Kheda
LTGTNDS - INTORMANTION = E:nadiadmunicipality@yahoo.com
WCC ROAD I T | ToM LEvEL T.0268 - 2551376/77/78
bl RMIERVAL 4409 MT | MIQNEST CONTOUR LIVE LEVEL'
CONTOUR LINE =—=——y= ===
e 1109 MT | LOWEST CONTOUR LINE LEVEL®
tx}v’-:luﬂ.‘;'m;“ N nMT [AVERAGE HEJGHT OF DUMP HEAP CONSUT ST
H"\lll;l';,"“ v [COMPOUND WALL 41911 KQM | LAND ARBA UNDER LEGACY WASTE L] } - ‘
———— |.E0ACY WABTE DUWP HEA® 110 6GhL TOTAL ARRR MaRQ G R E_E N,l L AN
—— R IA NS SN ETIIR
Unit of
MaRS Planning & Engineering Services Pvt Lid.

Reglstered & Un't Office

309, "ARISTA", Sindhu Bhavan Road

Bodakdev, Ahmedabad - 380 059. Gularat (Indla)
T: (+) 91-79-2070 2258 E: marsgreentech@gmall.com

B
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ntrol Board,

iS¢ lO/A ,Gandhinagar- 382 010
chsne www.gpeb. gularat gov.in

| Avmexvzre ﬂ—

11 AUG 2020

WHERFAS]OU are msponslblc fon mamg:mcm and han%ng of 1hc, Sohd Waste g:nuatud from area
of Nadlad Nagarpahk et g v e

‘ev

You have not“dcv'clo"pcd sanitary landlill site for scientific disposal of solid waste.
w You are- dumpmg sol':_ | Qaste on. opcn land located at Manjlpura Vl“abb

K Rag plkus wele? %rvcd at dumpmb site.

o0 L, ()tqn_of sohd wasf ‘_bscrved dlong approach road to sohd' va:

pay dttenhon in tlus mdtter :

(o

Thus yuu have vmldted thc provnsmn ot Solid Waste Management Rules-2016, Wthh is an
offence punishable under section 15 of Eavi.onment (Frotzction) Act-1986, which provide with the
imprisciment for a term, which may extend to 5 years or fine, which may extend. up to Rs. 1 lac or with

both. In case. the default.continues, it would the attract a penaltv of Rupee five thousand per day up to
one year and thep after unpl 1sonmem up to seven years.

You are - hereby directed. to reply within 5 days from: thé dat

f service d’;f.this notice failing
which, it shall be presumcd*-thai you: ha\m nothing . to say ‘in: this

tter and .your application for
Mana@em( nt Rules- 2016 shall bu mjucted by the Board.

For and on behalf of
: G‘L)jara't Poltution Control'Board

(V.D. Rakholia)
+ Unit Head-SWM Branch

) Dato.%‘:ﬁ....g.[.?f@ ......
'GP.C.BOARD, NAmA[x

. Copy to: ' . % 51 SE
Regional officer, Regional oﬁloc Nadmd ......... for information.and necessary action,

% %\fy N
7S e

SR

Al
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Gujarat Pollution Control Board,
Paryavaran Bhavan, Sector-10/A,Gandhinagar-382 010
Website: www.gpch.gujarat.gov.in

Show Cause Notice

—€] & NETARRA TN
" No. GPCB/MSW-6/2y (= IF+EI 0y ,A\La(; A{MJ
To, :
The Chief Officer,
Nadiad Nagarpalika
Nadiad. Dist:-K heda.

HEREAS you are 1esponS|ble for management and handling of the Solld W'\ste generated from area of Nadiad
- Nagarpalika.
AND WHEREAS Solid Waste Management Rules, 2016 publlshed by GOVCI nment of India vide
notification no S.0. 1357(E) dated 8" April, 2016 is applicable to you.

AND WHEREAS during the inspection of Dumping Site on 19/67/202 ! Dy the officers of the Board, it was
observed that: :
= Stray cattle are observed at dumping sites.
« Segregates and un segregated solid waste at dumping site.
= Fencing and security around the dumping site was not proper.
e Nagarpalika has not developed their landfill site as scientifically manner for generated solid waste from Nadiad
Nagarpalika.

e Nagarpalika has not obtained authorization under Solid Waste M'maaement Rules-2016.

AND WHERE AS you are responsible for the compliance of said Rules and you have failed to pay
attention in this matter.

Thus, you have violated the provision of Solid Waste Management Rules-2016, which is an offence
punishable under section 15 of Environment (Protection) Act-1986, which provide with the imprisonment for a term,
which may extend to 5 years or fine, which may extend to Rs. 1 lac or with both. In case, the default continues, it
would then attract a penalty of Rupee five thousand per day up to one year and then after imprisonment up to seven
years.

You are heleby lequested to reply within 15 days from the date of service of this notice failing which, it
shall be presumed that you have nothing to say in this matter and appropriate action will be initiated against you
under the Environment (Protection)Act-1986 and the Rules made there under.

For and on Behalf
Gujarat Pollution Control Board

(O
(V.D. Rakholia)
Unit Head-Solid Waste Management Branch

(j s
~~Regional officer, Regional office, Nadiad.......... for information and necessary action.

xm WARD .
L6

....... sovgecce

B Dute. o;#(e?.{m&....;g
A GAC. BOARD, NADIAD;,




éﬁjzirat Poll ' ntrol Boatd,
Paryavaran Bhavan, ! ,Gandhin.agar-?) 82 ¢10
' /w.gpcb.gujarat.cov.in

Nachadd Y egepadio

' Show Cause Notice
No. GPCB/MSW-6(2) £ 2\cls

Nagarpalika,
adiad, Dist: - Kheda.

WHEREAS you are responsible for management and heﬁldling of the Solid Waste generated from
area of Nadiad Nagarpalika. O '

AND WHEREAS Solid Waste Management Rules, 2016 published by Government of India
vide notification no S.0. 1357(E) datedg™ April, 2016 is_applicgble to you. '

AND WHEREAS during the inspection of Dumbing Site on 09//12/2021 by the officers of
the Board, it was observed that: 5 ‘ :

- Burning of solid waste was observed at the site.
0 Nagarpalika has not provided fencing at the site.
* Bad odor was felt around landfill site.
° Stray animals were observed at site.

* Nagarpalika has not developed Sanitary landfill site ag sc.ientiﬁcallyl manner for generated
solid waste. e '

)

3

J Nagarp,dlika'has not obtained Authorization under Solid Waste Management Rules-2016.

AND WHERE AS you are responsible for the compliance of said Rules and you have failed
to pay attention in this matter. ! ”

Thus, you have violated the provision of Solid Waste Management Rules-2016, which is an
offence punishable undey section 15 of Environment (Protection) Act-1986, which provide with the
imprisonment for a term, which may extend to § years or fine, which may extend to Rs. 1 lac or
| with both. In case, the. default continues, it would then attract a penalty of Rupee five thousand per
~f\/, day up to one year and then after imprisonment up to seven years. :

You are hereby requested to reply within 15 days from the date of service of this notice
failing which, it shall be presumed that you have nothing to say in this atter and appropriate

action will be’ initiated against you under the Environment (Protection)Act-1986 and the Rules
made there under. '

For and on Behalf
-Gujarat Pollution Contro] Board

@///’

{Vall Rakholia)
Unit Head-SWM Branch

” Copy to: ‘ % B :
\/V«.@\:)nal officer, Regional office, Nadiad...........__ for information and necessary action.

I
=)~ \')/\
i
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GUJARAT POLLUTION CONTROL BOARD ... o

PARYAVARAN BHAVAN
Sector-10-A, Gandhinagar-382010

Phone Number: (079) 23226295 \/'\/\./ |
Fax : (079) 23232156 Nl @y

Website www.gpcb.gov.in . G . WW

13 MAY 7077
NO.GPCB/MSW-6(2) {7271 |

LEGAL NOTICE
' R.P.A.D.
- To, s Lot he Uy
1.
Z INWARD
] No ..............
- Npate.. 305120

3. Sanj ary Inspector,

G.PC. BOARD, NADIAD.
diad Nagarpalika /

b

| Nadiad, Dist. Kheda.
\ . .

The Gﬁj.arat Pollution Control Board is an autonomous institution, and the

‘Board is constituted under section-4 of the Water Act, 1974, and on the basis of the

same this Board has the powers to implement the Water Act, 1974, Air Act, 1981

and Environment [Protection] Act, 1986 and Solid Waste Management Rule-2016

which is framed under EP Act, 1986. |

1)  You are jointly and severely bound to follow the Solid Waste Management
Rules, 2016, and Hon.NGT order. - ' _

2) Nadiad Regional Office of the Board had visited the site on 14/03/2022, during
this inspection the following abnormalities came to notice.

e Nagarpalika is dumping solid waste without segregation at Manjipura
village. | '

* Burning of solid waste was observed at the site. .+ -

* Vermi Compost Plant was found in idle condition.

* Bad odor was felt around landfill site.

e Stray.cattles were observed at site. e T 2 A= ;

e Nagarpalika has not developed Sanitary landfill site as scientifically manner
for generated solid waste. -

* Nagarpalika has not obtained Authorization under Solid Waste Management
Rules-2016.
| 49164

y\,gzb"L @ T /Q} 91'115 m



| Borewel] near
SWM Site

GreenTmbugal%ﬂ,[Wesfern Zone] Pune in Application No.131/201.3 on
20/ 12/2013, inspite of this you are not following the above orders. Which jsa

Very serious matter,

your explanation with clegy easons with time bound action plan within 15

days, otherwise it will be believed that you do not want to Say anything in this

regard and legal action will be taken against you ag per the provisions of Jaw
for violation of the Act, make note of the same.

For and Behalf of GPCB,

| R Panchal]

Legal Officer

Copy to
1. The Urban Development & Urban Housing Department, Block No. 14, o'
“loor, New Sachivalaya, Gandhinagar.......... .. for information and taking

necessary action.

2. Regional Commissioner of municipality, Ahmedabad, Gujarat Housing Board

Office Building,Pragatinagar, Naranpura, Ahmedabad..... for information
and necessary action.

3, The Regional Officer, Gujarat Pollution Control Board, Regional Office,

Nadiad. .
4. Legal Branch, Head Office, Gandhinagar,



e -
GBifPat Pottution C Board,

Paryavaran Bhavan, Sector-10/, ar-382 010
Website:w Jarat.gov.in

. . Show Cause Notice e
No. GPCB/MSW-6(2) <M g 17 AUG ZDZZ INWW s EL

To, /\ . | No...t 931 .. ...

The Chicf Officer, Date 2:3..0.9./.2.09.2
Nadiad-Nagarpalika, - G.P.C. BOARD, NADIAD.
a/d)iad, Dist: - Kheda. e ‘

V\Q
WHEREAS you are responsible for management and handli

1g of 'the Solid Waste generated from area of
Nadiad Nagarpalika. |

«

AND WHEREAS Solid Waste Management Rules, 2016 published by Government of India vide
notification no S.0. 1357(E) dated8" April, 2016 is applicable.to.you: " '

AND WHEREAS during the inspection of Dumping Site on 12/07/2022 by the officers of the Board,
it was observed that: ' . '
¢ 26000 MT Solid Waste was dumped without segregation at the site.
* Nagarpalika has not provided waste processing facility.
* Dead animals decaying smell was felt around the site.
e Stray animals were observed at site. " et
* Nagarpalika has not provided fencing at the site.
©  C&D Waste was observed mixed with Solid Waste at the site. . ‘
* Nagarpalika has not developed Sanitary landfill site as scientifically manner for generated solid
waste:
* Nagarpalika has not fully complied Legal notice issued by Board on 13/05/2022. ,
* Nagarpalika has not submitted “Time Bound Action’ Pla“ftij for Segregation and Processing of
- MSW, Work of Compound wall and Sanitary Landfill Site under Solid Waste Management Rules-
2016. ' '

* Nagarpalika has not obtained Authorization under Solid Waste Management Rules-2016.

AND WHERE AS you are responsible for the compliance of said Rules and you have failed to pay
attention in this matter. .

Thus, you have violated the provision of Solid Waste Management Rules-2016, which is an offence
punishable under section 15 of Environment (Protection) Act-1986, which provide with the imprisonment for
a term, which may extend to S years or fine, which may extend to Rs. 1 lac or with both, In case, the default .

continues, it would then attract a penalty of Rupee five thousand per day up to one year and then after’
imprisonment up to seven years. ' '

Vois

You are hereby requested to reply within 15 days from the date of service of this notice failiny
which, it shall be presumed that you have nothing to say in this matter and appropriate action will be
initiated against you under the Environment (Prote_ctign)/—\ct—lC)SG and the Rules made there under.

< Forand on Behalf
\ ' _:f/o VIS (7 Gujarat Pollution Control Board

O
(A.].Patel)

Unit Head-SWM Branch

, A\ 4
. \ D
Copy ter \é,(/ {

\-}gxonal officer, Regional office, Nadiad for information and necessary action.



‘ Gujavat Pollution Conty. &
sHow cAUSE NoT1cR/ 1 s paluton o

pcBID: [ 49166 |
Legal ID:[_ 59736 |

A

ACT : Air , Water . ’ Show Cause Notice DATE : 07/11/2022

WHEREAS, the Officials of the Gujarat Pollution Control Board (hereinafter referred to as the Board, in short),
conducted inspection on 21/09/2022 in order to verify the statements made by you in your application for Consent to
Operate under the Air, Water Act/ to ascertain the Compliances of Conditions specified in Consent Order.

WHEREAS during the.inspection it was observed that:-

Heasar o

{jDuring inspection, minor odour of Solid waste is felt in proximity of Dumpsite.
2) You have not complied any points of SCN issued on 17/08/2022.
3) You have not replied to legal notice issued on 13/05/2022

NOW THEREFORE, in exercise of the powers vested with this Board

Under Section 33(A) read with section 25/26 of the Water(Prevention and Control of Pollution) Act, 1974

' ‘ersection 3 1(A) read with section 21 of the Air (Prevention and Control of Pollution) Act, 1981

Notice is hereby served on you, to show cause within 15 days from the date of receipt of this show cause notice in
view of the non compliance observed above and why legal action should not be initiated as per the provision of the
Acts which may include rejection of your application and suspension/ closure of your unit.

For and on behalf of
Gujarat Pollution Control Board

V.M.Panhalkar, S.S.O.
NO : SCN-687729 , 07/11/2022

Nadiad Nagarpalika Swm Site,

At village Kamla., Nr Kamala chaukadi,

Nadiad-Mahemdavad road,

Nadiad,

Dist : Kheda, Tal : Nadiad, SIDC : Not In Gidc
Prione : 9687780004

COPY TO :-
The Unit Head(P.C.B.), Kheda

For Your Information.

Printed On : 07/11/2022 1 - Through XGN
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Gujarat Pollution Control Board,
Paryavaran Bhavan, Sector-10/A,Gandhinagar-382 010 °
e - Website: www.gpcb.gujarat.gov.in

Y T e
e | INWARD

No. GPCB/MSW-6(3 / |
To, | ()

The Chigf-Officer,
/N& Nagarpalika,
adiad, Dist: - Kheda.

WHEREAS you are responsible for management and handling of the Solid Waste generated from area of
Nadiad Nagarpalika.

TSI

Show Cause Notice

g

Ly
<

.

BNOY 2077

AND WHEREAS Solid Waste Management Rules, 2016 published by Government of India vide
notification no S.0. 1357(E) dated 8" April, 2016 is applicable to you.

AND WHEREAS during the inspection of Dumping Site on 15/10/2022 by the officers of the Board,
it was observed that:

¢ Nagarpalika has not provided waste processing facility. _

e Burning of solid waste was observed in scattered manner near nadiad-kamla road side.

e Stray animals were observed at site.

e Nagarpalika has not provided fencing at the site.

o C&D Waste was observed mixed with Solid Waste at the site,

e Nagarpalika has not developed Sanitary landfill site as scientifically manner for generated solid
waste.

e Bad odor was felt at the dumping site. ;

e Nagarpalika has not provided basic nccessary facilities like proper approach road, proper gate,
lighting, fire protection equipments, leachale treatment system and weigh bridge.

e Nagarpalika has not submitted “Time Bound Action Plan” for Segregation and Processing of

MSW, Work of Compound wall and Sanitary Landfill Site under Solid Waste Management Rules-
2016.

» Nagarpalika has not obtained Authorization under Solid Waste Management Rules-2016.
* Nagarpalika has not submitted the reply of Show Cause Notice issued by the board on 17/08/2022.

AND WHERE AS you are responsible for the compliance of said Rules and you have failed to pay
attention in this matter,

Thus, you have violated the provision of Solid Waste Management Rules-2016, which is an offence
punishable under section 15 of Environment (Protection) Act-1986, which provide with the imprisonment for
a term, which may extend to 5 years or fine, which may extend to Rs. 1 lac or with both. In case, the default
continues, it would then attract a penalty of Rupee five thousand per day up to one year and then after
imprisonment up to seven years,

You are hereby requested to reply within 15 days from the date of service of this notice failing
which, it shall be presumed that you have nothing to say in this matter and appropriate action will be
initiated against you under the Environment (Protection)Act-1986 and the Rules made there under.

For and on Behalf
Gujarat Pollution Control Board

(s e 2P 1.
o APl I (e

{}f\\/ ///2 - | ~(A.J.Patel)
{ /V) S\ l\‘ P Unit Head-SWM Branch

\
Cop);/ - ‘
X /cg nal officer, Regional office, Nadiad......................... for information and necessary action.
. s
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